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CONSORWN=



ORDER
(DATE OF HEARING : 21.12.2004)
Heard Shri V.B.K. Jain, General Manager for the petitioner and Shri R.K. Mehta,

Advocate for the respondent. Order reserved.

2. Meanwhile, the petitioner is directed to place on record the following information,

duly supported by affidavit, with a copy to the respondent, latest by 31.12.2004:

(@) The year-wise details of administrative expenses and start-up expenses to
re-commission the capacity under R&M along with details.

(b)  Whether or not R&M expenditure of Rs.270.547 crore includes IDC of
Rs.14.42 crore.

(c) List of capital spares procured under R&M Phase-l and Phase-ll.

(d)  Value of assets replaced and deducted from books of accounts against the

new assets.
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